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DEVELOPMENT (SHRI SHIVRAJ V.
PATIL): (a) to (c) Details of cost increase
in the atomic power projects under cons-
truction are given below:—

S. No. Neme of Project

QOriginal Reviied Reascrs for irere: o«
Gost Cast
cstimate  estimate
Rs. crores Rs. crores
1. Madras Atomic Power Project T . 6178 118:83 ) (i) Esc:lation
2. M-=dras Atomic Power Project T . 7063 12704  (ii) Design modificition

3. N-rora Atomic Powcr Project T & II 209°89

4. Kskrapar Atomic Power Project

399'64 7 (iii) Change in sccpe

(iv) New works.

38252 No revision

Jusurgency activities of Tribal Extremists
in Tripura

4046. SHRI CHITTA BASU: Will the
Miinster of HOME AFFAIRS be pleased
to state:

(a) whether the insurgency activities of
the tribal extremists in Tripura is again
on the rise;

(b) if so, whether State Government re-
quested the Centre to deploy additional
CRPF and BSF forces to meet the situa-

tion; and

(c) if so, what has been the response of
the Centre to the request of the State
Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) Since
September, 1982, the activities of tribal
extremists in Tripura have been somewhat
on the increase.

(b) Yes, Sir.
() The State Government have been

advised to meet the situation by a rational
distribution of the available force.

Technology options for ocean exploitation

4047. SHRI KRUPASINDHU BHOI :

Will the PRIME MINISTER be pleased
to state:

(a) the steps envisaged to have an ex-
haustive data base and technology options
in the country for full ocean exploitation
in a phased manner;

(b) the long term and short term mea-
sures drawn with that end in view; and

(¢) how far it will go in meeting our
expectations for exploitation of the vcean?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL): (a) Yes, Sir.

The various steps towards the establish-
mente*of an exhaustive data base and tech-
nology options in the country for full
ocean exploitation in a phased manner are
being finalised. A document defining the
“Ocean Policy” has already been placed
in the last Session on the table of Both
Houses of Parliament.

(b) As a follow-up of the Ocean Policy,
the details of long-term and short-term)








